Statement showing category-wise Institution, disposal and pendency of this
Hon'ble High Court for the month of September, 2025

PENDENCY AS ON
CATEGORIES INSTITUTION DISPOSAL 30.09.2025 AS PER

ISHICo SOFTWARE

CIVIL CASES

Regular First Appeal 253 353 20435
Execution First Appeal 2 0 41
Regular Second Appeal 409 795 50176
Execution Second Appeal 4] 0 152
First Appeal from Order (MACT) 412 1040 91354
First Appeal from Order (Misc) 136 60 12506
First Appeal from Order (Matrimonial) 5 g9 1160
Second Appeal from Order 8 5 104
Civil Revision 1131 1205 17382
Civil Writ Petition 4060 4310 82474
Leiters Patent Appeal 283 532 7686
Election Petitions 0 2 K[}
Recreminatory 0 0 1
Probate 0 o] 10
Matnimonial Reference 0 0 (]
Income Tax Cases 0 0 0
Income Tax Appeals 35 49 1523
Sales Tax Reference / GSTR 0 0 3
Sales Tax Cases 0 0 ]
Sales Tax Appeal 2 0 50
VWealth Tax Cases 0 0 0
VWealth Tax Appeal 0 0 3
Gift Tax Cases 0 0 0
Gift Tax Appeal 0 0 0
Estate Duty Cases 0 0 0
Cuslom Appeals 0 0 107
Central Excise Cases 0 0 0
Central Excise Act 3 3 BG
Interest Tax Appeals 0 0 0
Vat Appeals 3 24 420
General Vat Reference 0 0 1
Vat Revisions 0 0 6
Vat Case 0 0 0
Contral Reference/lncome Tax
Reference/Wealth Tax Reference/Gift 0 3
Tax Reference/Excise Duty
Reference 11
Civil Reference 0 0 8
CLAIM 0 0
Civil Original 0 1 13
Civil Contempls 564 922 4493
Contempt Appeal Civil Petition 11 9 77
Arbitration Cases 73 101 448
Execution Liquidation 0 0 0
Company Appeals 0 1 50
Company Pelitions 0 0 18
X-Objection 20 36 3051




Transfer Application 183 221 1096
Review Applications 109 104 16586
PMLA-APPL 5 0 22
PEPT-AFPPL 2 0 3
FEMA-APPL 0 0 8
Civil Suit (OS) 0 0 0
Tetal of Civil Cases 7715 9782 256616
CRIMINAL CASES
CRL. APPEALS (D.B.) 145 50 18970
CRL. APPEALS (DBA) 33 10 2864
CRL. APPEALS (5B) 381 182 60872
CRL. APPEALS (S B.A) 18 258 1797
CRL. REVISIONS 348 405 18970
CRL REVISIONS (FAMILY) 163 201 3342
CRL. WRITS 1237 1273 1358
MURDER REFERENCE 0 o} 25
CRL. ORIGINAL CONTEMPT 1 2 a3
CRL. MISC MAIN 7492 7709 44773
Criminal-Complaint-0.J 0 0 0
PET. U/S378{(3 & 4) 72 2041 5134
CRIMINAL REFERENCE 0 0 0
Total of Criminal Cases 9890 12141 156130
To_talvof Main Cases (Civil & 17605 21923 414754
Criminal)

NOTE: The Institution and Pendency figures are being maintained by NIC branch and the same
are dynamic in nature, as such there remains fluctuations in Data due to updation at various
levels.



